
SHRI B,S,V, PRAKASH KUMAR
NlEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T)

ATTENDENCE CUM,ORDER SHEE'T OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAM LAW TRIBUNAL ON 25.0I.2018

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. t83 /(MAH) /2017

CORAM: Present:

NAME OF THE PARTIES: M/s. Geetika Mercantiles FVt. Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 20 I 3.

S. No NAME DESIGNATION SIGNATURE

ORDER

CSP No.181/230-23ZNCLT/MB/MAH/2017
r-sp N^ 182/230-23rNCLT/MB/MAH/2017
CSP No.183/230-23rNCLT/MB/MAHi2017
CSP No.184/230-232/NCLT/MB/MAH/2017
CSP No.18s/230-232/NCLT/MB/MAH/2017
CSP No.186230-23ZNCLT^IB/MAH/2017
CSP No.182230-232/NCLT/MB.MAH/2017
CSP No.188/230-23ZNCLT/MB/MAH/2017
CSP No.189/230-23ZNCLT/MB/MAtU2017

None present. List this mafter on 22.2.2018

sd/- L.
V. NALLASENAPATHY
\lember (Technic.rl)

B.S.V. PRAKASH KUMAR
Member (udicial)

sdl-


